
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10720 0 96 96 0 0 21 21 10795

CIVIL SECOND   APPEAL 3283 0 26 26 0 0 14 14 3295

EX. FIRST APPEAL 57 0 1 1 0 0 1 1 57

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 30891 54 286 340 0 15 285 300 30931

CIVIL REVISION 457 0 18 18 0 0 25 25 450

CIVIL REVIEW 663 2 11 13 0 2 9 11 665

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 383 1 0 1 0 6 0 6 378

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 799 0 2 2 0 0 0 0 801

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 8 0 0 0 0 0 0 0 8

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 22 0 0 0 0 0 0 0 22
CIVIL TRANSFER APPLICATION 359 0 16 16 0 0 1 1 374

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 5 0 0 0 0 1 0 1 4

SPECIAL APPEAL ( WRIT) 2229 138 0 138 0 87 0 87 2280

CIVIL CONTEMPT 4891 8 131 139 0 16 169 185 4845

CIVIL WRIT 69450 132 1598 1730 0 79 1329 1408 69772

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 187 1 0 1 0 4 0 4 184

CROSS OBJECTION 1059 0 5 5 0 0 4 4 1060

CIVIL REFERENCE 0 0 0 0 0 0 0 0 0

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 125538 336 2190 2526 0 210 1858 2068 125996

CRIMINAL SIDE

MURDER REFERENCE 8 0 0 0 0 0 0 0 8

CRIMINAL APPEAL 24886 24 214 238 0 17 78 95 25029

CRIMINAL REVISION 9336 0 129 129 0 3 233 236 9229

11265 2 872 874 0 0 922 922 11217

2788 0 1311 1311 0 0 1347 1347 2752

CR. CONT. PETITION 9 0 0 0 0 0 0 0 9

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 107 32 0 32 0 39 0 39 100

CR. L TO A 607 1 30 31 0 1 13 14 624

CRLW 589 9 253 262 0 30 222 252 599

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 49597 68 2809 2877 0 90 2815 2905 49569

TOTAL A + B 175135 404 4999 5403 0 300 4673 4973 175565

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

NOVEMBER-2024

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

NOVEMBER—2024

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

883 40 162 202 0 40 153 193 892

2720 0 98 98 0 0 102 102 2716

13071 0 601 601 0 0 741 741 12931

98 0 49 49 0 0 48 48 99

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

385 3 55 58 0 3 61 64 379

           TOTAL -C 17157 43 965 1008 0 43 1105 1148 17017

CRIMINAL TRANSFER PET. 73 0 4 4 0 0 14 14 63

0 0 0 0 0 0 0 0 0

           TOTAL -D 73 0 4 4 0 0 14 14 63

TOTAL  C+D 17230 43 969 1012 0 43 1119 1162 17080

TOTAL A+B+C+D 192365 447 5968 6415 0 343 5792 6135 192645

11 1 0 1 0 1 0 1 11

7 0 0 0 0 0 0 0 7

0 0 0 0 0 0 0 0 0

2221 0 96 96 0 0 8 8 2309

807 0 26 26 0 0 12 12 821

5037 5 151 156 0 5 64 69 5124

318 0 18 18 0 0 22 22 314

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

352 0 16 16 0 0 1 1 367

17 0 1 1 0 0 1 1 17

1799 132 0 132 0 84 0 84 1847

42963 123 1506 1629 0 62 1251 1313 43279

TOTAL -E 53536 261 1814 2075 0 152 1359 1511 54100

1735 19 116 135 0 19 89 108 1762

CIVIL MISC. CASE 2399 49 146 195 0 31 147 178 2416

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 51 0 2 2 0 0 0 0 53

TOTAL -F 4185 68 264 332 0 50 236 286 4231

TOTAL  E+F 57721 329 2078 2407 0 202 1595 1797 58331

TOTAL- MISC.  (C+D+E+F) 74951 372 3047 3419 0 245 2714 2959 75411

TOTAL  A+B+C+D+E+F 250086 776 8046 8822 0 545 7387 7932 250976

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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